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CO N STITU TIO N  (FO RTY-FIR ST 
AM ENDM ENT) BILL

A s Passed b y  R ajya S ab h a

SECRETARY-GENERAL Sir, 1 
lay 0 \ th : T  ible of the Ho xse the Constitu
t e  1 (Fjrty fi-st ATi?ndmvu) B.ll, I975> *S 
passed by Rajya Sabha.

ASSENT T O  BILLS

SECRETARY-GENERAL : Sir, I
lay on the Table following three Bills passed 

by th; Hbis;s of Parliammt during the last 
s issln  and assented to since a report was 
last made to the House on the 4th August, 
*975:—

x. The Taxation Laws (Amendment) 
Bill, 1975-

2. The Delhi Salei, Tax BUI, 1075-

3. Tnc Customs Tariff B II, 1975-

Sir, I also lay on the Tabic copu-s, duly 
authenticated by the Secretary-General 
of Riiya Sabha, of the following fourteen 
B Us passed by the Houses of Parliament 
during the last session and assented to smct 
a r;p:>rt was last made to the House on th<* 
4th August, 1975-

1. The Conservation of Foreign Ex
change and Prevention of Smuggling 
Activities (Amendment) Bill, 1975•

2. The Constitution (Thirty-eighth 
Amendment) Bill, 1975.

3. The Maintenance of Internal Security
(Amendment) Bill, 1975.

4. The Election Laws (Amendment)
Bill, 1975-

5. The Banking Service Commission
Bill, 1973-

6. The Telegraph Wires (Unlawful
Possession) Amendment Bill, 1975.

7. The Agricultural Refinance Cor
poration (Amendment) Bill, 1975.

8 . The Provident Fund* (Amendment)
Bill, 1975-

9. The Constitution (Thirty-ninth Am
endment) Bill, 1973-

10. The Indian Coinage (Amendment)
Bill, 1975.

11. The Salaries and Allowances of
Members of Parliament (Amend
ment) Bill, 1975.

12. The Cigarettes (Regulation of Pro
duction, Supply and Distribution) 
Bill, 1975.

13. The National Cadet Corps (Amend
ment) Bilf, 1975-

14. The Public Financial Institution?
Laws (Amendment) Bill, 1975*

13.45 hr«.

The Lok Sabha then adjourned till Eleven 
of the Clock on Tuesday, January €„ 1976/,̂
pusa if>, 1897 (Saha).
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